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OA No. 1651/05 

8 . 2 . 2008 

Bon'b~e Mr. Sbai~endra Pandey, A.M. 

Shri K. K. Mishra , learned counsel for the applicant 
a nd c• S . Singh, learned counsel for the respondents . 

~nt ' s counsel has requested for permission t o 

~ OA . Permission is granted and the OA is , 

-

tl. , " dis mi ssed . The applicant ' s counsel is fu r ther 

permitted to seek r emedy for any grievances that he feels 

exist~ }at the appropriate f orum . The applicant is 

permitted to make a comprehensive ·request to the 

appropriate department , if he so desire 
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